
HIGH COURT ()F DELHI 
Sher Shah Road, New Delhi-ll 0003 

No.: ____ /PP-V/{l&P/DHC 

Date: 

QUOTATION NOTICE 

Sealed quotations are invited for purchase of following mobile handsets: 

81. No. Mobile Handset Model 
Quantity 
(Approx.) 

1. Samsung Galaxy Grand Prime 40 04 

2. Samsung 7.1 06 

Interested parties should submit their quotation! rates, terms & conditions in scaled cover 

addressed to "THE JOINT REGISTRAR (PROJECT AND PLANNING), ROOM NO. B-l13, 

1ST BASEMENT, ADMINTSTRATIVE BLOCK, DELHI HIGH COURT, SHER SHAH ROAD, 

NI~W DELlll-110003." The subject "Quotation for Mobile Handsets" be superscribed on the 

cnvelopc. The quotation should reach this Court by 26.05.2016 till 5.00 PM. No quotation 

shall be entertained after due date. 

Interested parties are also required to send their tender along with a Demand Draft of 

Rs.3.0001- (Rupees Three Thousand Only) drawn in favour of "The Registrar General, Delhi 

High Court" as Earnest Money, which will be returned to the unsuccessful parties, by Speed 

Post/Registered Post at their risk on their written request. Name of the firm, telephone number 

and name of the item may be written on the reverse side of the Demand Draft. 

This Court reserves the right to alter the quantity of mobile handsets and accept or reject 

any or all quotations without assigning any reason. 

S;;qJ ­
Deputy Registrar (P&P) 

EndsL No.J~ 3~ ___ JPP-V/P&P/DIlC Dated: 10 ," 5/16 

Copy to: 

1. Assistant Registrar (Technical), Computer Branch for uploading on website of High Court 

of Delhi. 

Jy'Admin. Officer (Judicial)., Establishment Branch for displaying on the Notice Board. 


